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ORDER

Counsel for the petitioner present. No representation for the respondent.
Counsel for the petitioner is directed to issue private notice along with copy
of the Petition to the respondent and file the proof of sending and delivery
thereof along with an affidavit by the next date of hearing. Registry is also
directed to issue fresh notice to the respondent. Counsel for the petitioner
is also directed to file an affidavit and bank statement as per Section 9 (3) (b)
& (c) of I1&B Code, 2016. Put up on 24.07.2017 at 02.30 P.M.
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